CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

No. O.A. 350/00463/2017 Date of Order: 12.06.2018

Present: Hon’ble Dr. Nandita Chatterjee, Administrative Member

Haridas Das, son of late Nishikanta Das,
aged about 59 years, working as Supervisor
SBCO, Coochbehar Head Post Office, Dist-
Coochbehar, residing at Vill & P. O.
Takagachh, Dist- Coochbehar, Pin-

736 179.

............. Applicant

-vVersus-

1. Uni Q@ﬂ}ﬂayﬁ gtk the Secretary, Deptt.
sy oFCOmmunications & 1.T.

4. The Superintendent of Post Offices, Coochbehar
Division, Coochbehar Head Post Office, Pin- 736 101.

5. The Postmaster, Coochbehar Head Post Office,
Dist- Cooch behar, Pin- 736 101.

.......... Respondents.

For the Applicant : Mr. K. Sarkar, Counsel
For the Respondents : Mr. S. Paul, Counsel
ORDER (Oral)

PerDr. Nandita Chatterjee, Administrative Member:




Heard learned counsel for both the parties.
2. Ld. Counsel for applicant submits an intimation dated 24.05.2018 from the
applicant stating that he wishes to withdraw the instant application and,
accordingly, the O.A. is dismissed as being withdrawn.

3. The intimation of withdrawal is kept on record.

(Dr. Nandita Chatterjee)
Member (A)




